x1299 Displaced Persons CHAITRA 24, 1881 (sax4)
(Compensation and

Rehabilitation) Amend-
ment Bill

Nr. Speaker: In view of the state-
ment of the hon. Minister, I do not
think it necessary that I ghould give
consent to these adjournment motions.
¢ they want tp elicit any further in-
formation, I will allow a short notice
qQuestion on this matter, and request
the hon. Minister to make a full state-
ment, to get the details as quickly as
poesible,

1211 hrs.
PAPER LAID ON THE TABLE

AMENDMENT TO COTTON TEXTILES
(ConTROL) ORDER

The Minister of Commerce (Shri
Kanungo): I beg to lay on the Table,
ander sub-section (6) of Section 8 of
the Essential Commodities Act, 1955,
a copy of Notification No SO 560
dated the 14th March, 1959, making
certain further amendment to the
Cotton Textiles (Control) Order, 1948.
{Placed n Library, See No. LT-
1350/59].

1211} .hrs.
ESTIMATES COMMITTEE
Firrvy-SecoND REPORT

Shri Thirumala Rao (Kak:nada): I
beg to present the Fifty-Second Re-
port of the Estimates Committee on
the action taken by Government on
the recommendations contained in the
Tharty-fourth Report of the Estimates
Commuttee (First Lok Sabha) on the
Ministry of Transport—Tourism

4212 hrs.

DISPLACED PERSONS®* (COMPEN-
SATION AND REHABILITA.
TION) AMENDMENT BILL

The Minister of Rehabilitation xand
“ Minority Aflairs (Shrl Mehr Chand
Kbhannz): I beg to move for leave to

Re: Remiseion of 11300
suspension period
of Shri Arjun Singh
Bhadauria
inroduce a Bill further to amend the
Digplaced Persons (Compensation and
Rehabilitation) Act, 1984

Mr. Speaker: The question is:

“That leave be granted to in-
troduce a Bill further to amend the
Displaced Persons (Compensation
dnd Rehabilitation) Act, 1954.”

The motion was adopted.

Shri Mehr Chand Khanna: I intro-
duge the Bill,

12.13 nhrs.

RE: REMISSION OF SUSPENSION
PERIOD OF SHRI ARJUN SINGH
BHADAURIA.

Shri Ramji Verma (Deoria);: On a
POint of information,

_ WO WgiEd, & Wi o 9o
W wfim gz g€ o W= 5t ol fog
AT gy BTN AR &
Ty sy o7 WX I §r fow &
Ty wzw ¥ fowfe wT fiegr wmar o,
Iy grew § 9 oF WA fear ar
ot % it wrofr Forg Y Y oy
T w1 gy fear §, & T g
§ f& swwr v gar ?

Mr. Speaker: I was looking around
Whether any hon. Member would get
Up and move, but I have gone to
other gubjects. Tomorrow, as soon as
the questions are over, I will allow
OPhortunity for hon. Members to
MOye their motion.
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